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state :

(a) whether ex-combatant war service 
candidates (Clerical Cadre) were given all 
the war service benefits along with civilian/ 
non-combatant war service candidates appo
inted in the Central Government offices, 
Departments, Establishments etc.;

(b) whether these bencfiis have not been 
allowed to those ex-combatant war service 
candidates (Clerical Cadie) who were re
appointed on the Railways; and

(c) if so, the steps taken or being taken 
to enforce a uniform policy in this regard ?

THE MINISTER OF STATE IN THE 
MINISTERY OF HOME AFFAIRS AND 
IN THE DkPARTMEN T OF PERSONNEL 
(SHRI RAM NIWAS MIRDHA) : (a) The 
general instructions governing the fixation of 
initial pay of war scrvice candidates on 
appointment to civil posts are equally appli
cable to ex-combatant war servicc candidates 
(Clerical Cadre).

(b) Attention is invited to the reply 
given on 6 th July, 1971 to Unstarred Question 
No. 4083.

(c) Does not arise.

Import (if Copital Goods Equipment 
Dies etc.

4213. SHRI DHANDAPANl : Will
the Minister of FOREIGN TRADE be 
pleased to state :

(a) the foreign exchange allocation 
made for the import of capital goods equip
ment, dies, jigs and tools required by the 
exporting units for expansion; and

(b) the number of applicants, the 
amount utilised and the items of capital 
goods etc. that have been imported so 
far ?

THE DEPUTY MINISTER IN THE 
MINISTERY OF FOREGN TRADE (SHRI 
A. C. GEORGE) : (a) No bulk allocation 
of foreign exchange is made for the import 
of capital goods, equipment, dies, jigs and 
tools on behalf of exporting units for expan* 
sion. However, allocations of foreign

exchange been made on ad-hoc basis for 
this category of applicants as and when their 
cases are cleared for import. The period 
for which information is desired has not been 
indicated in the question. Information 
relating to two licensing periods viz• April- 
69 to March-70 and April-70 to March-71 is 
being collected and will be laid on the Table 
of the House.

(b) Tho information relating to two 
licensing periods viz. AM-70 and AM-71 
is being collected and will be laid on the 
Table of the House.

Exports of Iron and Manganese 
Ores

4216. SHRI SAMINATHAN : Will
the Minister of FOREIGN TRADE be 
pleased to state :

(a) the inhibiting factors in the way of 
increasing the exports of non ore, manga
nese ore and even minor ores; and

(b) the steps which are under the 
contemplation of the Minerals and Metals 
Tradmg Corporation for increasing the pro
duction of manganese ore ?

THE DEPUTY MINIS OiR IN THE 
MINISTRY OF FOREIGN TRADR (SHRI 
A. C. GEORGE) : (a) As far as export
of iron ore is concerned, the mam inhibiting 
factors are the high transport costs, insu- 
ffient rail transport facilities, dearth of 
modern mechanical loaJing equiments at the 
ports, and lack of facilities at the ports to 
take in deep draft bulk ore carriers.

In regard to manganese ore, the groin 
in exports has been inhibited by various 
factors such as the increasing indigenous 
demand for high-grade ore the fall in the 
unit valu of manganese ore, in the interna
tional market, increase in freigh particularly 
on export to West Europe and U S A . and 
competition from other manganese ore produ
cing countries. Further, it is prefereable to 
export ferro-manganese rather than manga
nese ore.

In regard to minor ores, exports could 
be improved with provision of belter port 
facilities, arrangements for beneficiation and 
processing of the ores to make them aocept*
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able to consumers abroad and reduction of 
the cost of production through the mechani
sation of mines. Some of these minor Ores 
are however available only in limited quan
tities and these are required to meet the 
rising internal demand.

(b) The MMTC is not directly concer
ned with the production of Manganese oie. 
Tbe Ministry of Steel and Mines had consti
tuted a Working Gioup on the Manganese 
Industry to study the various problems of 
this industry. This Working Group has 
submitted its interim report, which contains 
various recommendations for (he develop
ment of this industry and these are now 
under the consideration of Government.

Export of Raw and Fabricated Mica

4217. SHRI SAMINATHAN : Will the 
Minister of FOREIGN TRADL be pleased 
to state the steps tak en  to r  e\[> lo i!ing  the 
potentiality for export of Mica in raw and 
fabricated from ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FORhlGN TRADL (SHUI 
A. C GEORGE) : Government had sei up
a Committee namely, Mica Advisory 
Committee, last year, to recommend steps 
which are necessarv for promoting exports 
of mica and mica products. The Committee 
has made a number of tecommcndations for 
promoting exports of mica and mica prod
ucts. The recommendations are under active 
consideration.

Temporaly Goietirnient Servants in 
I n ion 1 wrilory of Goa. Dam tn 

and diu

4218. SHRI ERASMO DE SEQULIRA; 
Will the Minister of HOME AFFAIRS bo 
plea&ed to state :

(a) the percentage of temporary as 
against permanent Government servants in 
the Union Territory of Goa, Daman and 
Diu; and

(b) the aclion proposed to be taken by 
Government to make temporary staff as 
permanent ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI

K. C. PANT) ; (a) The Goa Administration 
have intimated that there are 91% tempo
rary Government serveants under them.

(b) The Goa Administration have ini
tiated action to convert 60% of the tempo
rary posts into permanent ones and to 
confirm temporary Government servants on 
permanent po^ts,
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